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SHRI JYOTIRMOY BOSU: Will
the hon. Minister tell ug if he is or
ig not aware of the fact that the
manufacturers of the Islander are a
very small British firm bought over
by the Swiss, with a very dubious
record, having gone into liquidation
iwice in the past three years? How
can Government assure supply of
spare parts and supporting equip-
ment for this aircraft in the years to
come? It is alsg not g fact that
Hindustan Aeronautics have been
strongly opposing this ajrcraft and
that they consider the Avro quite
suitable for this purpose because
they are being used by the Coast
Guard at the present moment?

SHRI SHIVRAJ V. PATIL: I
may bring it to the notice of this
august House that the decision to
have dealings with this company was
taken in 1978 in the Janata regime.
1 do not have any information if the
company is having a good record Or
not. T will not be in a position to
answer that question here offhand.

SHR1 JYOTIRMOY BOSU: Will

he go the information and lay it on
the Table?

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): Why
should we have zn interest?

SHRI JYOTIRMOY BOSU: You
have no interest?

SHRI SHIVRAJ V. PATIL: We
are thinking of developing ourselves
in our country an gircraft which can
be used for thig purpose also, but
the question is one of time whether
we would be able to have it within
one or two years. If we have an
aircraft manufactured in our coun-
try, we may use that for this purpose
also. About the spares, I do not
think there will be any difficulty.

SHRI JYOTIRMOY BOSU: He
has not answered my question.

MR. SPEAKER: He wi11 find out.
SHRI JYOTIRMOY BOSU: Let
him Jay it op the Table of the House.

| [ R ,.lh'.?...:‘"' “'..;i ‘oi

MR. SPEAKER: Let him get the
information.

SHRI JYOTIRMOY BOSU: How
do we get the information? You
kindly request him to lay it on the
Table of the House, o

SHRI SHIVRAJ V. PATIL: We
wil]l not be in a position to give any
kind of assurance. I can agssure: the
House that we will protect our in-
terest in the proper manner,

SHRI HARIKESH BAHADUR:
1 would like to ask the hon. Minister
whether it js not a fact that these
Islanders yse aviation gasoline which
is in acute short supply throughcut
the world gpecially because of the
closure of the AWadan refinery. in
Iran gnd also because the Indian
Oil Corporation has already warned
all the users of aviation gasoline that
the supply is not certain and, if that
is correct, whether the Islander air-
craft js prone to be grounded sud-

denly. Is the Government thinking
to?

SHRI SHIVRAJ V. PATIL: The
requirements of the Coast Guard for

thig purpose are very very small
The aircrafts which we would be

taking for this purpose are also
going to be very small in number,
The requirement of the gasoline for
this purpose ig also very small. We
need not worry on that account.
There is not going to be any  diffi-
culty as far as the gasoline is
concerned.
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THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHR] -‘CHARANJIT CHANANA):
(a) and (b). The House of Poddar
Enterprises, Calcutta have submitted
their present application for the
grant of Industria] Licence for the
mantifacture of stainless steel razor
blades in collaboration with M/s.
Ggg%éttee Company. US.A in may
1980.

(¢) The extent to which the exist-
ing blade ‘manufacturing companies
wil] face competition in case this
unit ig licenceg and is set up will
depend on many factors like price
ang quality of their respective pro-
ducts ‘ang therefore it is not possible
to indicate the same at this stage.
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The investment is 100,000 dollars
‘payable in three standard instal-
ments subject to taxes. Thig is all
about it. The whole -thing ig '#till
under consideration. In fact, fur-
‘ther ‘details "ge being asked from
‘them also’fn thiscase,
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SHRI CHARANJIT CHANANA:
Advancement of technology s
allowed by the import of technology
only where the technology is npot
being advanced at all here and
where the priority sector also needs.
If we want ta be sure about our
shaves, I personally feel that ad-
vancement of technology is a sine
qua non as far as blade manufactur-
ing is concerned. But I am not at
all speaking for a multinational as
far ag advanceq technology jis con-
cerned, The technology advance-
ment will be promoted and it is
essential,

WRITTEN ANSWERS TO
QUESTIONS

Pelice-Public Relationship

*333. SHRI N. E. HORQ: Will the
Minister of HOME AFFAIRS be pleas-
ed to state:

(a) whether it is a fact that some
recommendations were made by the
Committee on Police Training (1974)
tHat Citizen’s Committee should be
formed at the District, Sub-Division
and Police Station Levels, consisting
of the representatives of varigug pro-
fessional groupg of the community
and respectable persons angq should
promote a meaningful reflationship
between the police amd public;

" (b) it a0, how far @overnment could
get success in this regard and

- 4e) Wl the WUnion Govern-
ment have taken steps or propose to
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take steps for the zmplementatmn of
these: r-ecommendatmns"

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) The Committee on Police Training
had mafe a suggestion to this effect
for being tried on experimental bhasis.

(b). and (c). The Union Government
have already forwarded copies of
the Report ¢t the Committee on Police
Trainirig to all the States with the
request that the various recommenda-
tions ang suggestions contained therein
may be implemented by the State ex-
peditiously. The State Governments
have Ween requested to intimate the
action taken in thig regard. On receipt
of the information from the States,
the same will be laid on the Table of

the House.
Export of Scoodters

*334. SHRI C. CHINNASWAMY:
Will the Minister of INDUSTRY be
pleased to state:

(a) whether there is a heavy de-
mang for Indian scooters in foreign
counlyies;

(b) the number of scooters exporteq,

by Scooters India Ltd. and the names
of the countries; and

{c) the steps taken by Gavernment
to promote export of scooters?

THE MINISTER OF STATE IN

THE MINISTRY OF INDUSIRY
(SHRF CHARANJIT CHANANA):
(a) Indian Scooters are in demgnd in
foreign countries.

(by A Statement js laid on the
Table of the House.

(c) Government provides the neces-
sary input support where required.

Statement

Export of Scooters by M/s. Scoaters
India Ltd,

M/s. Sceoters India: L‘im«tnd, Luck
now have exported scooters mamly





